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Central Administrative Tribunal, Allshabad
-Circuit Bench at Lucknow

Registration O.A. No. 457 of 1986
Navmi Lal Kanavjia Vs, Union of India
) éonneéted with
Registration O.A. No. 458 of 1986
Bechan Lal Vs. Union of India
Connected with
Registration O.A., No,406 of 1986
Ram Kumar _ | Vs. Union of India
Connected with

Registration O.A. No.407 of 1986

Bhagwati Shanker Vse Union of India

Cohnected with

Registration 0,A.No.452 of 1986

-Shitla Préséd ‘ '" Vs, Union of India

Connected with -
Registration O.A. No.456 of 1986

Devi Bux $ingh. . Vs. Union of India

Hon,Justice Kamleshwar Nath,V.C.
Hon, Ajay JOhri-, A/M,

b
& Others
& Others
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& Others

& Others

& Others

& Others

(By Hon.Justice Kamleshwar Nath,V.C.) -

For judgements see our judgements of date

passed in O.Ao‘No;406 of 1986 Ram Kumar Vs. Union of

India and Others,

\w

Member (A) Vice Chaiman

Dated the 20th Marxch, 1989

RKM




